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Orders of the Tribunal 

22.0 4,2009.. 	 Sk 

Coram: lion' ble ia:. Ju3tiC K. Thankap9an, M (J) 

0S 

This is an application filed by the 

applicant for reviséd$ arreaes of 3alary and  

peusionary benefits on allowinçj the applicant the. 

benefit of financial upqradat ion (Assured Career 

Pr QjresS ion). 

A counter has a ire ady been f ii &1 for and 

on behalf of the Respondents, in which it is 

stated in pa 	paqe 2 sub-paracjra:ths (1), 

(ii) and (iii) as under: 

... ..Dri  this context, It is sub nitted 
that keeping in view the ante-dating 
of PCR status of the applicant to 
1.4.75 in a Gr.'D' PCR post, the 
applicant's case has been c,*isidered 
for granting financial upgradat ion 
in the scale of pay of Rs. 4000-6000/-
w.e.f. 1I099 vicie i.r. perscz-iriel 
tfficer (Cons.) Jhubaneswar's corrigendu 
dated 22.8.2006 and his pay was ref J,x1 
w.e.f. 1.1.1999, vise Dy.Chief lect. 
ingineer (Cons.) Bhubaneswar' s office 
order No. E/33/2006, dt. 31.0.2005 

The copy of the ].e ter dt. 
22 .08.2006 and 31.08.2006 is anned 
herewith as Anne x.R/l and R/2 resp. 

That, the applicant has already 
been paid differentLal arreir3 salary 
aountinc to Rs. 9, 260/- vide cheque 
No. 257144, dated 3.9.2006 and the 
applicant's pensionary benefits have 
also been revised ide F.A. &CAØ 
(pension) Eastoast Rip, llhubaneswarOS 
pension payment order dt. 24.10.2006. 

The copy of the latter dt. 
24.10.2006 is anned herewith as 
Annex. R/3. 

That the applics.nt has also been paid 
the differential. DCRGarnunttng to 
Rs. 35534- vde Sr • Divisioral F in8n:e 
Manaøer, thurda Ro1's 1et:er dt. 
19.12.2006. 

The copy of the letter dt.1.12. 
is anned herewith as Annex.R/4. ) 
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Is 
In the light of the abe, this O.A. 

has beccute infructuous as the prayers of the 

applicint have been a1iod. 

O.A. accordingly sts disposed of. 

No costs. 

Mnber (Judi.) 


